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India’s Debt Obligations to Canada
4193, Shri Dharmalingam:

Shri Ram Harkh Yadav:
Will the Minister of Fi be
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“riso)d by the Govt.
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(c) the conditions imposed on the
above cancellation?

The Minister of Finance
Sachindra Chaudhuri): (a) and (b).
In respect of two loans totallingC.$-
33.8 mill.on (Rs. 14 88 crores) autho-
of Canada in
favour of the Govt. of India in 1958
for the purchase of wheat the Govt.
of Canada have now announced that

(8hri

the outstanding balance amouut
together with the interest ther_on
totalling C.$ 10 million (Rs. 44

crores) will be written off.
(c) No conditions are attached.

Smuggling of Foreign Currency

4194. Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Finance be
Ppleased to state:

(a) whether it is a fact that the
C.ntra] Excise Collectorate, Bumbay
made a very big haul in a foreign
currency when th.y searched a per-
son in the Fort area, Bombay on the
4th April, 1966 and seized £ 5000
currency; and

(b) if so, the action Government
propose to take in the matter?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) On 4th
April, 1966 one person was searched
by the Central Excise Officers in the
Fort area of Bombay and 714 British
Postal Orders of £5 each and one
demand draft worth £ 1426 wer2
seized.

(b) The person was arrested and
afterwards released on bail. The case
is under investigation.

Stray Dogs

4195. Shri D. C. Sharma: Will thz2
Minister of Health and Family

pleased to state:

(a) whether it is a fact that Canada
has intimated to India to cancel
Indian debt obligations;

(b) if so, the total amount to be
paid; and

P ing be pl d to state:

(a) whether the scheme of giving
rewards for catching stray dogs as
announced by the New Delhi Munici-
pal Committce has aroused the
feelings of animal lovers in the
country; and





